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(d) if so, the decision of Government on 
this request? 

and Una, the proposal is under considera-
tion. 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO) : (a) and (b). 
PEXSEM has made some progress since its 
introduction as. a pilot project in 1983. As 
per available information 889 ex-servicemen/ 
serving personnel against a target of 1500, 
have been trained in different trades. Out of 
these 880 trainees, 122 have set themselves 
up in self-employment, 22 have secured 
salaried employment, and 312 trainees are 
awaiting loans from various banks to imple-
ment their projects. 

(c) and (d). The only requests which have 
been received are from the Governments of 
Haryana and Himachal Pradesh for extension 
of this -Scheme to Bhiwani and Hamirpur 
districts respectively. These requests are 
under consideration. 

Cantonments in Hamirpur and Una in 
Himachal Pradesh and Hoshiarpur 

in Punja~ 

(b) to (e). The Punjab Government was 
consulted and several sites have been sugges-. 
ted for locating a Military Station at 
Hoshiarpur. AI1 relevant aspects, including 
the suitability of the site and the population 
affected, will be taken into consideration 
while making the final selection. As regards 
Hamirpur and Una, a decision is yet to be 
taken. 

Details of Multinational Companies 
Operating in Tea Plantations 

6474. SHRI ANAND PATHAK: Will 
the Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state: 

(a) the number of multi-national corpo-
rations and MRTP companies operating in 
Tea Plantations, State-wise and the names 
thereof; 

(b) the total acreage under tea planta-
tions held by the individual companies refer-
red to above; 

6473. PROF. NARAIN CHAND (c) the up-to-date paid up capital and 
PARASHAR: Will the Minister of reserve fund of the individual companies 
DEFENCE be pleased to state: t,.., referred to above; and 

(a) whether Government have finalised 
the proposal for setting up cantonments in 
Hamirpur and Una Districts of Himachal 
Pradesh and Hoshiarpur District of Punjab; 

(b) if so, the exact sites and a brief 
outline of the cantonments projects, the 
approximate area to be acquired and number 
of villages to be uprooted for this purpose in 
each case; 

(c) the likely dates by which the work 
on cantonments would be commenced and 
completed; 

(d) if not, whether any early decision 
would be taken in this regard so as to re-
tDove uncertainty in the minds of people; 
and 

(e) whether the . oute~s would be givl:n 
adequate compensation and en~ured of pruper 
resettlement ? 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO): (a) Hosbiarpur. 
in Punjab has been approved for setting up 
a Military Station. In respect of Hamirpur. 

(d) the remittance abroad by these com-
panies during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY ANI) COM-
PANY AFFAIRS AND IN THE MINISTRY 
OF HOME AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) to Cd). None 
of the companies which are outside India 
but are registered under Sec. 592 of the 
Companies Act, 1956, for having established 
a place of business in India, operate any tea 
plantations. 

31 companies shown in the Tea Directory 
for 1982 published by the Tea Board as 
owing tea estates are registered under the 
Monopolies and Restrictive Trade Practices 
Act, 1969. A statement showing the names 
of these companies, States in which they are 
registered, their paid up capital and reserves 
as per the last available balance sheets and 
dividend remittances made by these com-
panies during the last three years are in 
the annexed statement. Information regarding 
acreage under ,plantations is not required ~ 
to be shown in the balance sheets and hence 
the information in this regard is not available. 
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